SCHEDULE 11

FORM B

PUBLIC ANNOUNCEMENT

(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF

SHREE GANESH JEWELLERY HOUSE (I) LTD

1. NAME OF CORPORATE DEBTOR Shree Ganesh Jewellery House (I) Ltd.
2 DATE OF INCORPORATION OF 30-08-2002
CORPORATE DEBTOR
3 AUTHORITY UNDER WHICH Registrar of Companies-Kolkata
CORPORATE DEBTOR IS
INCORPORATED/ REGISTERED
4, CORPORATE IDENTITY NUMBER / 1.36911WB2002PLC095086
LIMITED LIABILITY IDENTITY
NUMBER OF CORPORATE DEBTOR
5. ADDRESS OF THE REGISTERED 413, Vardaan Market
OFFICE AND PRINCIPAL OFFICE (IF | 25A, Camac Street, 4th Floor, Kolkata
ANY) OF CORPORATE DEBTOR West Bengal- 700016, India
6. DATE OF CLOSURE OF INSOLVENCY | 11-08-2018
RESOLUTION PROCESS
7. LIQUIDATION COMMENCEMENT 14-09-2018
DATE OF CORPORATE DEBTOR
8. NAME, ADDRESS, EMAIL ADDRESS, | Name: ANUP KUMAR SINGH
TELEPHONE NUMBER AND THE Address: 162/D/702 Lake Gardens,
REGISTRATION NUMBER OF THE Kolkata, West Bengal, 700045
LIQUIDATOR Email id:
anup_singh@sumedhamanagement.com
Regn. No. IBBI/IPA-001/1P-P00153/2017-
2018/10322
Correspondence Address:
Sumedha Management Solutions Pvt. Ltd.
Trinity Tower, Suit No. 3G, 226/1 AJC Bose
Road, Kolkata-700020, West Bengal
Correspondence Email ID:
ip.sgjhl@gmail.com
Telephone number: 033-46006550
9, LAST DATE FOR SUBMISSION OF 14-10-2018
CLAIMS

Notice is hereby given that the Hon’ble National Company Law Tribunal (Kolkata Bench) has
ordered the commencement of liquidation of Shree Ganesh Jewellery House (I) Ltd on 14-09-

2018.
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The stakeholders of Shree Ganesh Jewellery House (I) Ltd are hereby called upon to submit a
proof of their claims, on or before 14-10-2018, to the liquidator at the correspondence address
mentioned against item 8.

The financial creditors shall submit their proof of claims by electronic means only. All other
stakeholders may submit the proof of claims in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

> \(‘.x.;u-n.-h-.c..(\ '
Anup Kumar Singh
Date and Place: 17.09.2018, Kolkata Liquidator
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tor PS Javakumar said that the
which will be formed, will be laid bank’s board will meet shortly to
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“The whole process may take

sc;‘:g: ';E . up to six months but we can try
PUBLIC ANNOUNCEMENT and_sIJEEd thingB I.Ip."' he said.
(Regulation 12 of the Insolvency and Bankruptcy (Liquidation Process) Regulations, 2016) Jaitley also said that no emp-
8 FOR THE ATTENTION OF THE STAKEHOLDERS OF loyee will face service terms
— SHREE GANESH JEWELLERY HOUSE (1) LTD. that are - s adverse in
ic] | [1-] Name of Corporate Debtor Shree Ganesh Jewellery House (1) Ltd. nfgnmeé;’e c%i’;{?‘ai‘_;}mgguéf:ie
q . | Date Of Incorparation of Corporate Dabwr 30-08-2002 : Bank of India (SBI) experience
R 3. | Authority under which Corporate Debtor is Registrar of Companies-Kolkata has been that amongst the mer-
id EEtaed ) Mepkiod" T = : ging entity and new entity, the
B 4, gorpom:fldanmy Nmrmm Liability Identity | L36911WB2002PLC095086 best of service conditions con-
5 mmmmm O‘Iﬁoewr and Principal Office | 413, Vardaan Market G finue {0 apply to all of them,”
| = . ot 1 YOI hesaid. “So, theemployee of re-
(any) of Corporate Deblor Wett B 1o Ath Floor, Kokata - 700018 latively smaller banks will get
—{ | |.6. | Date of Closure of Insovency Resolution Process | 11-08.2018 an opportunity to improve its
; working condition.
7. | Liquidation Commencement Date of Corporate | 14-09-2018
Et Deblor R
o 8. | Name, Address, Email Address, Telephone Number | Name: ANUP KUMAR SINGH
Fber' and the Regislmﬁon Number of The Liquidator Address: 162/D/702 Lake Gardens, staff Protest
o Kolkata - 700045, West Bengal A 3 t
Email id: anup_singh@sumedhamanagement.com
Regn. No. IBBIIPA-001/IP-P00153/2017-2018/10322 galns Dues
Correspondence Address :
Sumedha Management Solutions Pvt. Ltd. > From Page 1
E&"gg%gﬁ'"wﬁtﬁnﬁf 1AJC Bose Road, Alchemist ARC is sponsored
Correspondence Email ID; Ip-sgjhl@gmail.com by A)?k Dh}‘r, manigmg part:
Telephone number ;: 03346006550 s " law firm Dhir & Dhir
;- Associates. The ARC has for-
8. | Last Date for submission of Claims 14-10-2018 mer State Bank of India cha-
Notice is hereby given that the Hon'ble National Company Law Tribunal (Kolkata Bench) has ordered the commencement irman Pratip Chaudhuri as
— of liquidation of Shree Ganesh Jewellery House {l) Ltd on 14-09-2018. itschairman.
 Lad The stakeholders of Shree Ganesh Jewellery House (J) Ltd are hereby called upon to submit a proof of their claims, RPIF hit the Indian headli-
5. on or before 14-10-2018, to the liquidator at the correspondence address mentioned against item 8. nes last year after it proposed
8 The financial creditors shall submit their proof of claims by electronic means only. All other stakeholders may submit to invest $1.67 billion in the
the proof of claims in person, by post or by electronic means. [ group’s Aamby Val-
Submission of false or misleading proofs of claim shall attract penaities. P b
= Sd/- project. !
Anup Kumar Singh Mails to Alchemist and
an and Place: 17.09.2018, Kolkata Liguidator RPIF did not generate a re-
/ sponse as of presstime,
= 7 Interest from potential bid-
. A4=> MUMBAI METROPOLITAN REGION DEVELOPMENT AUTHORITY ders comes as employees of
@ (A Gowt. of Maharashtra Undertaking) EPC Constructions protested
mmroa _ Plot Nos. C-14 & 15, Bandra-Kurla Complex, Bandra (E), Mumbai — 400 051. atthe B e asting ofthe
& Tel. 022-26590001-04, FAX — 022-26594182 Web site : www.mmrda.maharashtra.aov.in ;gmt;:fa‘;iegfrfétgg;‘g
Bl e-TENDER NOTICE me senior management ex-
. ecutives resigned after what
E] RECALL they claimed was the high-
{ MUMBAI METROPOLITAN REGION DEVELOPMENT AUTHORITY (MMRDA) re-invites hand;.-d behaviour of lthEe re-
{ i i solution professional. Len-
& open e-tenders from eligible applicants for the following work: ders including ICICI Bank.
— NIT No. MMRDA/2B/MMRP/CA-07/2018: Contract No: MMRDA/2B/MMRP/CA-07 : Part Axis Bank, Yes Bank, Dena
¥ design and construction of elevated viaduct and 5 elevated stations viz., Diamond Garden, Bank and Central Bank of In-
1| || Shivaji-Chowk, BSNL Metro, Mankhurd & Mandale [Excluding Architectural Finishing & diaaresaidtohaveaskedfora
Pre-engineered steel roof structure of Stations] from Chainage 52665.359 m to 57757.000 detailed plan to settle the is- _
s || || ™ ofLine 2B [D. N. Nagar — Mandale] of Mumbai Metro Rail Project of MMRDA. S
=t Key Details _ _
Contract No. MMRDA/MMRP/CA-07 ELTe D S W
e - Central Bank of India
Approximate cost of work INR 420.08 Crores :
L Tender Security (EMD) INR 4.20 Crores s =t
™ || |[ Completion period of the Work | 30 months Central Bank of India Invites
| - : Sealed Tenders for T No 265 RFP
Cost of Tender Interested Bidders have to make online payment of INR 10,000 + for *Supply, Implementation and
| GST (As Applicable) Non-Refundable as Tender Processing Fee Maintenar'lée of VC Equipment”
5 using online payment gateway during bid preparation using Debit £ 9 i
El Card/Credit Card/Net-Banking for each of the contract package. For details e
Sale of Tender Document | From 24.09.2018 to 24.10.2018 (up to 1800 rs) o A e
= e-tendering portal https la.maha e =
5 Pre-Bid Meeting 4.10.2018 at 1100 hrs
ES Date & Time of Submission | 25.10.2018 up to 1800hrs Hotet din <
g Date & Time of opening of 29.10.2018 @ 1100 hrs (if Possible)
Envelope A, B & C DIT WING, 14. M G ROAD, BENGALURU - 560 001
—{| |* Tenderers are requested to note that this tender is being invited through e-tendering,
Tender documents can only be obtained online from MMRDA e-Tendering Portal : https://
] elandennmrda.mahamshlra.gov.ln for detailed information and subsequent Addendum/
3’5—5 Corrigendum (if any), please log on to above e-Tendering Portal.
o, * For any additional information & help for uploading & downloading the e-Tender. please contact
Alto MMRDA's e-Tendering service desk at the following id :
= etende E a.maharashtra.gov.in Phone No. :022-26597445.
MD.| f* In case of any query/clarifications, tenderers are requested to contact the ‘=
m Chief Engineer (Civil), Metro Project Implementation Unit, MMRDA at 022-26597602 '_«:‘-’
ngs. Sd/- w
(R.A. Rajeev)
neor| | Date: 18.09.2018 Metropolitan Commissioner
india | Place : Mumbai AR B
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